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Findings and Recommendations of 

Working Groups of 

N.D,P.D.C. 

673. SHRI TARIQ ANWAR 

the Minister of CHEMICALS 

FERTILIZERS be pleased to state: 

Will 

AND 

(a) whether workmg group.., were 

constituted by his Muwitry based on ~ 

reCOl11lllCnc.Lltlons of National Drug,; and 

Pharmact.:uti<..al Development Council 

if so, the details of working groups; 

(b) the ~, r find ing\) and recom-

mcndation of each of the Working 

grOl1p'i : and 

(I.: I \',hclher it is a fdet that e~ s 

the \Vl'l kllig groups recommended by 

Develormcnl Council, a number of other 
wor king group.., have been set LIP by his 

Mini,tJ y, if so, thei r delail" terms of 
n:fclcl1ce. when they were con<;tituted anJ 

when they are JJkely lO submit theil' 

re r ~ ? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SIJ,{I VASANr 

SA THE): (:.l) and (b) ~ Nallonal 
r ~ &: P/},trlll.h.:cutIC,t1 Ol!velopmcnt 

Council \ Noe I in its fil')t 1l11:ctmg h..:ld 
on ~ ,  ()X3 decided to con,>lltule three 

Working r ~ pi:: : 

(1) Working Group on Industrial 

Approval. 

(2) Workmg Group on Pricing Policy 

and Proced ures. 

(3 ~ Working Group on Planning and 
Development. 

The Working Group recommendatIOns 

will be considered by the N DC. The 

recommendatIOns of the NDC would 

them be placed bdore the Consultative 
Committee of the Ministry. Finally the 

deciSIOns of the Government would 

be placed on the Table of the 

House. %. 

(C) In addition to the three Working 

Groups of the NDC referred to above. 

two other Inter-Ministerial Groups-one 

to go into the quc')tion of validity of the 

production of drugs under Industries 

(Development & Regulations) Act, 1951 
and the other to go into the question of 

production and marketing of Protien 

r ~ e and Protinex by MIs. 
Pfizer Limited were constituted on 13th 

August, 1982 and 17th September, 1983 

n:specllvcly. The Gr4)UpS are expected to 

submit their reports shortly 

~ s .. 1 of Applications for Recognition 

of In4itallcd Capacity of 

Drug COIUI)anie'i 

674 SHRJ TARJQ ANWAR Will 

the Minister of CHEMICALS AND 

FERTI ~ be pleased to ~ e : 

(a) the number of applications regar-

ding rc..:ot!,nltio\l of installed capacity were 
re ~ e  10 r\!spect of bulk drugs and 

formulation') 111 accordance with 1980 

Pullcy 

(b) the names of companies who 

applied for recognition of n~  capa-

City, namc'\ of the itClll'i applied and the 

~ of compLlnteS and Item for which 

..:apaclties v.,ere rcco!!nised ; 

(Ci) act Ion proposed to be taken on the 

remalOmg applications; 

(d, whether verificalion of Installation 
of plant and machinery was made by his 

~ r  under the 1980 Policy of 

recugnltlon of ~ e  capacity; 

and 

(e) if so, the names of the company, 

the date of receipt of application and the 
date of verification of installation of 
plant and machinery and the findings in 

each case at the time of verification of 
plant and equipmen t '! 

THE MINISTER OF CHEMICALS 
AND FERTJ LIZERS (SHRI VASANT 

SA THE): (a) to (e) Seventy one 

applications have been received wnder the 




